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SHRI RAGHU RAMAIAH: First of all
let us find out how much quantity is avail-
able and of what quality it is and then we
can determine the best uses to which it can
be put.

SHRI GADILINGANA GOWD: May
I know from the hon. Minister if it is a fact
that the staff employed in the Sindri Ferti-
liser factory is 7 times the staff ecmployed in
a factory of comparable sizc in other count-
ries. If not, what is the proportion of stafl
employed there?

SHRI RAGHU RAMAIAH: 1 would

like to have notice.
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SHRI RAGHU RAMAIAH: Many ex-
isting factories are old factories. But most
of our new factories will be on modern tech-
nmiques and when they go into production

the prices will be comparable with the inter-
national prices.

AGRAHAYANA 28, 1890 (S4XA)
- MR. DEPUTY-SPEAKER: The Question

Written Answers 34

Hour is over.
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MR. DEPUTY-SPEAKER: That is only
if I exhaust all the questions. If I have given
a full round, then only you can get an oppor-
tunity if some members arc absent, as you
sec three questions we could not cover,

ot o ow: ot W e
uTTE TRl o o ¥ frefr & 9ed
uTT W IR §, ¥@ A w feqaz-ag
fear T &

MR. DEPUTY-SPEAKER: No, No.
Question Hour is over.

WRITTEN ANSWERS TO
QUESTIONS

Finance Minister's son as his Private Secretary

® 751. SHRI MADHU LIMAYE: Will
the Minister of FINANCE be pleased to
refer to his statements made on the 30th
April, 24th July, 19th and 20th August
1968, and state:

(a) whether it is a fact that during March,
1967 to August, 1968, his son, in the corres-
pondence that he had with various people
styled himself as Personal Assistant or
Private Secretary to Deputy Prime Ministor
and Finance Minister;

(b) if so. on how many occasions his son
did so; and

(c) the reasons why his son was asked to
acknowledge highly confidential letiers and
fix appointments in regard to the Ministers’
official work and official duties?

THE DEPUTY PRIME MINISTER AND
MINISTER OF FINANCE (SHRI MORAR
J1 DESAI): (a) and (b). In the statement on
the scope of my son's assistance to me before
the Lok Sabha on the 20th August, 1968,
I had said: “No such designation has been
used by my son cither in this letter or in any
of the communications | have come acras.*
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On the admission of this Question, a fresh
scrutiny of all the relevant files of corres-
pondence was undertaken and as far as
could be ascertained from the copies of the
850 letters on record, it does not appear that
my son has signed as P.A. or P.S. to Deputy
Prime Minister. However, I can not say that
a letter or two might not have been inadver-
tently typed on Private Secretary’s letter-
head and signed by him through oversight.

(c) In the same statement it had been said
that “what my son did was to assist me in
non-official work, that is, social engagements,
appointments for interview and public relati-
ons work. He has had no authority to go
beyond these sph ** Acknowledg:
of some letters and fixing of appointments
for interviews in the light of my instructions
were treated as routine matters. Some letters
containing suggestions could have been
despatched as ‘confidential’ but the replies
without going into their merits and simply
asking the writers to meet me for further
exposition would not be confidential.

Public Undertakings

¢ 752. SHRI1 J. B. SINGH:
SHRI SHARDA NAND:

Will the Minister of FINANCE be pleased
to refer to the reply given to Starrcd Ques-
tion No. 424 on the 12th August, 1968 and
state:

(a) the new steps taken to utilise the full
rated capacity of 14 units in public sector
since then;

(b) the total loss for not utilising the full
capacity of these units during the last one
year;

(c) the total investment in these units; and

(d) whether it is a fact that no extension is
made in any units till their rated capacity is
utilised fully ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. C.
PANT): (a) The steps taken by the Public
Enterprises to utilise their full rated capacity
are two-fold:

(i) through diversification efforts; and
(il) through exports.
The b & where

have been/are being taken by Public Enter-
prisss to diversify their lines of production
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with a view to utilising their capacity are the
National Instruments Ltd., Praga Tools
Ltd., Heavy Engineering Corporation Ltd.,
Mining & Allied Machinery Corporation
Ltd., Hindustan Machine Tools Ltd., Hindus-
tan Antibiotics Ltd., etc. Similarly some of
the Public Enterprises viz. Hindustan Steel
Ltd., Hindustan Machine Tools Ltd., etc.
have endeavoured to utilise some of their
surplus capacity by entcring the field of
exports.

(b) The accounts for 1967-68 have not
yet been closed for the Public Enterprises.
Thus the figure of loss, if any, is still not
available. It is also not feasible to calculate
exactly the loss which can be attributed to
non-utilisation of the rated capacity as there
area number of other factors which may
affect the performance of Public Enterprises.

(c) The total investment (equity plus
loan) in thesc 14 enterprises as on 3lst
March, 1967 is given below:

Name of the undertaking Investment

(Rs. in crores)
(as on 31-3-67)

1. Hindustan Steel Ltd.

1028.50
2. National Coal Devclopment 153.72
Corporation
3. Hindustan Antibiotics Ltd. 2.47
4. Hindustan Salts Ltd. 1.79
5. Praga Tools Ltd. 3.67
6. Neyveli Lignite Corpora- 159.06
tion Ltd.
7. Indian Drugs & Pharma- 46.28

ceuticals Ltd. (3 units)
8. Garden Reach Workshops Ltd. 213

9. National Instruments Ltd. 3.79

(2 units)

10. Hindustan Machine Tools Ltd. ~ 27.23

11. Heavy Electricals (India) Ltd. 98.35

12. Heavy Engineering Corpo- 185.84
ration Ltd.

13. Mining & Allied Machinery 43.19
Corpn. Ltd.

14. Sambhar Satts Ltd. 1.00

(d) As a matter of policy, expansion is
being allowed only in thoss lines of





